FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017 )

FOR THE ATTENTION OF THE STAKEHOLDERS OF
ALEXANDRE QUALITY MANAGEMENT INDIA PRIVATE LIMITED

1. | Name of Corporate Person

Alexandre Quality Management India
Private Limited

2. |Date of Incorporation  of
Corporate Person

September 11, 2007

3. | Authority Under Which | Ministry of Corporate Affairs,
Corporate Person is | Registrar of Companies, NCT of Delhi
Incorporated/ Registered & Haryana

4. | Corporate Identity Number / U74992DL2007PTC168007

A fe Liabil ldenti
Number of Corporate Person ‘
E- 41, First Basement, Okhla

5. | Address of The Registered Office
I Princival Off ” ) of

Corporate Person

Industrial Area, Phase II, New Delhi -
110020

6. | Liquidation Commencement
Date of Corporate Person

September 22, 2023

7. | Name, Address, Email Address,

Telephone Number and The
Registration Number of The
Liquidator

CS Manish Gupta

Address: 207, Suchet Chambers,
1224/5, Bank Street, Near Faiz Road,
Karol Bagh, New Delhi — 110005
Email: liquidation.agmi@gmail.com
Contact No.: +91 92122 21110

IBBI Reg. No: [BBI/IPA-002/IP-
N00153/2017-18/10400

8. | Last Date for Submission of
Claims

October 22, 2023

(Within 30 days from the liquidation
commencement date i.e. September
22, 2023)

Notice is hereby given that Alexandre Quality Management India Private
Limited has commenced voluntary liquidation on September 22, 2023.

The stakeholders of Alexandre Quality Management India Private Limited are
hereby called upon to submit a proof of their claims, on or before October 22,
2023, to the liquidator at the address mentioned against item 7.

For Alexandge Quality Manage&ndia Pvt. Ltd,

~

Liquidator




The financial creditors shall submit their proof of claims by electronic means
only. All other stakeholders may submit the proof of claims in person, by post
or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
For Alexandre Quality N@emem India Pvt. Ltd.

A
Sd/-
CS Manish Gupta "~ Liquidator
Liquidator of Alexandre Quality Management India Private Limited
IBBI Reg. No: IBBI/IPA-002/IP-NO0153/2017-18/10400
AFA valid upto 19.04.2024

Address: 207, Suchet Chambers, 1224/5, Bank Street,
Near Faiz Road, Karol Bagh, New Delhi- 110005

Date: 25.09.2023
Place: New Delhi



TUESDAY, SEPTEMBER 26, 2023

BEFORE THE NATIONAL C(

é6 ”

RM
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India 3
(anuntaer LTi_?uidation Processg R?Eulations, 2017)
| FOR THE ATTENTION OF THE STA HOLDERS OF
ALEXANDRE QUALITY MANAGEMENT INDIA PRIVATE LIMITED

CHANDIGARH BENCH [1
CP (CAA) No. 29/C

.| Name of Corporate Person

M/s. ALEXANDRE QUALITY MANAGEMENT
INDIA PRIVATE LIMITED °

CONNECTE |2

Date of Incorporation of Corporate Person September 11, 2007

§ | CA [CAA] NO. 10,

Ministry of Corporate Affairs, Registrar of

Authority Under Which Corporate |
Companies, NCT of Delhi & Haryana

Person Is Incorporated/Registered

In The Matter of the C |4
And

.| Corporate Identity
jdentity-Number0

Number/imited—Liebitity | U74992DL2007PTC1 68007

f Corporate Person

1 In the matter of Sections 230 And 232 of .

E-41, First Basement, Okhla Industrial Area,

Address of The Registered Office and
Prineipat-Office-{t-Any) Phase |, New Delhi-110020

Of Corporate Person

applicable provisions of the Companies Act, |g
: Arrangements and Amalg

‘| Liquidation Commencement Date of

September 22, 2023
Corporate Person -

In the matter of Scheme
SUCHALIS CONFECTIONERY PRIVATE L

A private limited company incorporated under |

CS Manish Gupta

Address - 207, Suchet Chambers, 1224/5, Bank
Street, Near Faiz Road, Karol Bagh, New Delhi-110005
Email: qumdatmn.a%m@gmat .com

Contact No.: +91 92122 21110

IBBI Reg. No: IBBI/IPA-002/IP-NC01 53/2017-18/10400

Name, Address, Email Address, Telephone
Number and The Registration Number of
The Liguidator

»/|having its registered office at Plot No-321, U 8.
122016, India, through its authorized repres

October 22, 2023

(Within 30 days from the liquidation
commencement date i.e. September 22, 2023)

Last Date for Submission of Claims

9899743092, e-mail address: suchali@suchaly
Number U15490HR2018PTC076091

... TRANSFF¥
| AND
. |[MUHAVRA ENTERPRISES PRIVATE LIMI

A private limited company incorporated under §
having its registered office at D-173, Sushant Li
authorized representative, Mr. Matthew Joseph

mail address: matt @bluetokaicoffee.col AFA valid upto 19.04.2024
U15492HR2012PTC047234 Date : 25.09.2023 E-mail:liquidation.aqsmi gmail.com
: Place: New Delhi Address : 207, Suchet Chambers, 1224/5, Bank Street,

Notice is hereby given that
voluntary liquidation on September 22, 202

The stakeholders of Alexandre Quality Management India Private
to submit a proof of their claims, on or
mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. Al other stakeholders
may submit the proof of claims in person,
Submission of false or misleading proofs of claim shall attract penalties.

Alexandre Qualitg Management India Private Limited has commenced

Limited are hereby called upon

before October 22, 2023, to the liquidator at the address

by post or by electronic means.. .

Sd/-
CS Manish Gupta

Management India Private Limited

Liquidator of Alexandre Quali
IPA-002/IP-N00153/2017-18/10400

IBBI Reg. No: IBBI

Near Faiz Road,

TRANSF“

Karol Bagh, New Deihi-'lﬂ]i}ﬂi;j ,
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